
IN THE HON’BLE NATIONAL GREEN TRIBUNAL, NEW DELHI 
 
 
IN THE MATTER OF: OA No. 627 of 2022 
 
 
Prakash Yadav …Applicant 

Vs 

State of Haryana and Others …Respondents 
 

REPLY ON BEHALF OF RESPONDENT NO. 8 i.e. 

DISTRICT DEVLOPMENT AND PANCHAYAT OFFICER, 

REWARI IN COMPLIANCE OF ORDER DATED 

29.03.2023. 

 

Most respectfully showeth: 

1. That in compliance of the order dated 29.03.2023 of this Hon’ble Tribunal, 

present reply is being filed by Sh. Hari Prakash Bansal, District 

Development and Panchayat Officer, Rewari, Distt. Rewari. Previous reply 

dated 24.03.2023 filed by District Development and Panchayat Officer, 

Rewari, Distt. Rewari.  

2. That the matter was lastly taken up by the Hon’ble Tribunal on 29.03.2023 

whereby the Hon’ble Tribunal directed the respondents to take 

appropriate measure within a month and file their respective additional 

replies mentioning in detail the action already taken and action to be 

taken. 

3. That in furtherance of the said orders, a joint meeting of all concerned 

officers was held under the chairmanship of District Magistrate, Rewari on 

05.04.2023 at 05:00 PM. The copy of minutes of meeting is attached 

herewith as Annexure-R-1. 

4. That as decided in the joint meeting the drinking water samples were 

taken on 08.04.2023 and 19.04.2023 were sent to State Water Testing Lab, 

at Karnal (NABL Acreditated) and District PHED Lab Gurugram (NABL 

Accredited) respectively. As per analysis report received from State Water 

Testing Lab, at Karnal, the parameters are of various tubewells, private 

tubewell and hand pumps in surrounding villages mentioned in 
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complaint/OA No. 627 of 2022 i.e. Kharkhara, Khaliawas, Bhatsana, 

Tatarpur Khalsa, Nikhri, Massani, Rasgan, Dungerwas, Titarpur, Alawalpur 

and Dharuhera. to check the potability of drinking water in respective 

villages. After receiving their report same was examined and report was 

submitted by the Joint Committee on 21.04.2023. Copy of the same is 

attached herewith as Annexure-R- 2. 

5. That the joint committee submitted the report to Deputy Commissioner, 

Rewari on dated 21.04.2023 that the drinking water supplied by the Public 

Health Engineering Department – District Development and Panchayat 

Officer are potable and useable for drinking as Annexure-R- 2. 

 

 

 

  In view of the submission made herein above, it is humbly 

prayed that present reply may kindly be taken on record. 

   

   
District Development and Panchayat Officer 

    Rewari 

 

Verification: 

  Verified at Rewari on 23nd April, 2023 that the contents of the 

reply are correct and true as per the information derived from the official 

record. 

 

   
District Development and Panchayat Officer 

    Rewari 
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        Annexure-R- 1  
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Annexure-R- 2 
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